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Additional Covers/ Clauses/ Endorsement Wordings

Kotak Mahindra General Insurance Company Ltd. (Formerly Kotak Mahindra General Insurance Ltd.)
Registered Office: 27 BKC, C 27, G Block, Bandra Kurla Complex, Bandra East, Mumbai - 400051. Maharashtra, India.

K
ot

ak
 M

ah
in

dr
a 

G
en

er
al

 In
su

ra
nc

e 
C

om
pa

ny
 L

td
. K

ot
ak

 In
du

st
ria

l A
ll 

Ri
sk

s 
In

su
ra

nc
e 

U
IN

: I
RD

A
N

15
2P

00
77

V
01

20
17

18
; E

nd
or

se
m

en
t 

W
or

di
ng

s

Supplier’s Extension

In consideration of the payment of (the after mentioned additional premium) (an 

additional premium which included in the premium hereon) it is hereby agreed and 

declared that subject to the conditions of the policy, loss as insured by the item(s) 

number(s) of this policy, resulting from interruption of/or interference with the 

business in consequence of damage (as within defined) to property at the under 

noted situation shall be deemed to be loss resulting from damage to property used 

by the insured at the premises.

Provided that the liability under this memorandum in respect of any one location 

shall not exceed in respect of (each of) item(s) number(s) percent of the sum insured 

thereunder.

Suppliers’ Premises

Where the extension relates to more than one supplier with differing limits, the 

proviso and “Situations” should be amended to read as follows:

“Provided that the liability under this memorandum in respect of any one location 

under (each of) item(s) No(s) ______________shall not exceed the percentage of the 

sum insured thereunder shown against each situation,

SITUATION   LIMIT”

“Further provided that if the percentage shown against the name of the supplier in 

whose premises damage has occurred shall be less than the percentage of 

dependence of the insured on that supplier, the amount otherwise payable shall be 

proportionately reduced.”
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